
123 Written Answers AUGUST 27, 1987 Written AnsW81'3 124 

1 2 

66. Men 

67. Ani 

68. Gome 

69. Valan 

70. Bakrol 

71. Keniyad 

72. Oared (Melan) 

73. Sangwadi 

74. Ramnath 

75. Aji-IV 

76. Gunda 

77. Mithapur 

78. Machhu-III 

79. Ozat .. 11 

80. Kali-II 

81. Uben-II 

82. Kajipur 

NA-Not Available 

Demands of Station Masters 

5038. SHRI SANTOSH KUMAR 
SINGH: 

Will the MInister of RAILWAYS be 
pleased to state' 

(8) the demands of Raifway Station 
Masters; 

(b) whether any assurance was given to 
them when some of them were on fast 
before Rail Bhavan from 24 February to 7 
Woarch, 1987; 

(c) If so, the nature of those assurances: 

3 4 5 

13.69 VI' Ptan 4.05 

10.05 VII Plan 2.30 

9.52 VII Plan 5.00 

10.02 VII Plan 5.00 

10.88 VII Plan 3.24 

1.51 VII Plan 0.33 

6.51 VII Plan 2.55 

1.83 VII Plan NA 

4.59 VII Plan NA 

7.76 VII Plan 4.00 

3.35 VII Plan 3.82 

9.81 NA NA 

4.56 VII Plan 6.00 

19.10 NA 1.00 

6.18 NA 1.35 

10.87 NA 1.00 

0.60 VII Plan NA 

(d) the action taken/proposed to be 
taken about their demands: and 

(e) whether his Ministry have any infor-
mation about the intended mass demon-
stra'ion by the All I ndia Station Masters 
Association in the event on non-fulfilment 
of their demands? 

THE MINISTRY OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI MAD-
HAV RAO SINDIA) : (a) Station Masters 
made two demands viz. (i) parity in pay 
scales with Yard Masters; and (ii) grant of 
Running Allowance. 
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(b) No, Sir. 

(c) and (d). Does not arise. 

(e) A Dharna by some Station Masters/ 
Assistant Station Masters was recently 
staged at some of the stations in connec-
tion with their demands. 

Post-Graduate Course. in Rasa Seatra and 
Dravyeguna at Dr. HRS Government Ayur-

vedic College VlJayawada 

5039. SHRI V. SOBHANADRESS WARA 
RAO : Will the Minister of HEALTH AND 
FAMIL Y WELFARE be pleased to state: 

(a) whether Union Government have 
received a request for starting post-
graduate courses in Rasa Sastra and Dra-
vyaguna at Dr. NRS Government 
Ayurvedic College, Vijayawada, Andhra 
Pradesh, .. one of the oldest institutions in 
the country; 

(b) if so, the likely date by which permis-
sion will be accorded for opening of the 
P.G. courses there; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) Yes, Sir. A request for intro-
duction of post-graduate courses at 
Government Ayurvedic College, Vijaya-
wada was received from the Govemment 
of Andhra Pradesh in July, 1984. 

(b) and (c). The State Government was 
informed that the proposal to upgrade the 
departments in the Government Ayurvellic 
College, Vijayawada would be considered, 
if the Centrally Sponsored Scheme for pro-
viding such assistance for upgrading of 
departments is continued during the Sev ... 
enth Five Year Plan. Availability of funds 
for this scheme during the three years of 
the Seventh Plan period is barely adequate 
for maintaining the existing upgraded 
departments. Due to resource constraints, 

it is not possible to upgrade any depart .. 
ment at present. 

[Trans/atlon] 

Functions of Railway Recrvltrnent Boards 

5040. SHAI NARSINH MAKWANA : Will 
the Minister of RAIL WA YS be pteased to 
state: 

(8) the number of vacancies in atl Rail-
way Recruitment Boards and since when 
the same are lying vacant; 

(b) whether these Boards are function-
ing in accordance with the instructions of 
Government and if not, the monitoring 
arrangements made for ensuring proper 
functioning of the same~ and 

(c) the time which is taken in calling can-
didates for viva-voce after holding written 
examination by the Recruitment Boards. 
and the criteria laid down for calling a can-
didate for viva-voce? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRJ MAD-
HAV RAO SCINDIA)' (a) The information 
is beina collected from the Railway Recruit-
ment Boards and will be laid on the Table 
of the. Sabha. 

(b) The Railway Recruitment Boards are 
to function in accordance with the instruc ... 
tions of the Government, and in an~ case 
where special dispensation is requirecfthe 
approval of the competent authority Is to 
be obtained by them. 

(c) Attempts are always made to calt the 
successful candidates as early as possible, 
after the results of the written tests are fina-
lised. However the time taken varies, 
depending on the number of vacanCies, 
the number of applications received etc. 
The number at'Candidates to be called for 
the interview is normally 2 112 times the 
number of vacancies in each category 
depending on the merit position of the can-
didates in the written test. However, in 




